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[Shri F. A. Ahmed] 
difficulty. It is not a question of policy. 
It is only by way of clarification. 

, '" ~ ~~~~ ~ ~ ~  ~  ~ I 
13 bra. 

SHR! F. A. AHMED: This is only 
for the purpose of clarification for the 
entrepreneurs so that they may not be in 
difficulty when they are filling their appli-
cation for licences. These lists were per-
iodically published twice a year before 
1966 and once a year since 1966. In 1967 
they were published and in 1968 also they 
were published when the House was in 
session and because they did not concern 
policy matters we did not place them be-
fore the House. We think it is not a 
matter with which any policy is concerned. 
It is only for the purpose of giving an 
indication of those particular items which 
are banned and those which are not ban-
ned that these lists are published. 

One of the purposes of publishing 
tbese lists is that in respect of those items 
where we have reached the capacity indi-
cenously if we find that in the coune of 
two or three months we have reached 
that capacity we put those items in the 
banned list. If for that purpose for every 
item we have to come to this House and 
place the matter before the House it will 
mean that all those matters which are 
dealt with in an executive capacity and 
which have nothing to do with the policy. 
as these lists are, will come before this 
House. Therefore. this was not placed be-
fore the House. The question of cement 
was raised. May I say that the earlist 
opportunity after the Government had 
taken a decision was availed of to place 
a statement regarding that policy before 
tb is House. If some newspaper got some 
information somewhere, for that Govern-
ment is not responsible. 

SOME HON. MEMBERS Rose-
MR. SPEAKAR: We adjourn for lunch 

now and we will meet again at 14.00 hours 
when the hon. Minister of Information 
and Broadcasting, and Communications 
will reply to the debate on the Demands 
for Grants relating to his Ministry. 

13.03 brl. 

Thc Lok Sobha adjourned lor Lunch 
liIIlourl«n 01111. clock. 

The ioIt Sabha ~ ~ h e  after 
Lunch al six miuuls pasl e~  01 h~ 

Clock. 

[MR. DEPUTY-SPEAKER in 1M Chair] 

DEMANDS· FOR GRANT5-conld. 

(THE MINISTRY OF INFORMATION 
AND BROADCASTING.) 
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• Mewed with the recommeDdation of the President. 
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~~~ ~~ ~  
~~ ~1 

MR. DEPUTY·SPEAKER : The 
other day when the Education Demands 
were debated, this point was raised and 
at that time, I remember ... (lnterruption.) 

~ "" ftnR : if.\" ~ ~ 1fT f .. 
~~~~ ~ ~ IR ~  
~ ~ ~  m m 
if 1 11 ~ 11  ~ ~ ~~  m: ~ 
~~~ ~ ~  .. ~  
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MR. DEPUTY·SPEAKER : You 
will appreciate that only a few days back 
this was raised ... (Tnterruption). 
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MR. DEPUTY·SPEAKER : Now, 
not a word more. There is some limit. 
Shri Tiwari and Shri Limaye have raised 
the same matter ...... (Tnlerruplion.) Notho' 

ing will go on record. 

SOME HON. MEMBERS· 

MR. DEPUTY·SPEAKER : Nothing 
is being recorded. 

° Not Recorded . . 

SOME HON. MEMBERS ° 
MR. DEPUTY·SPEAKER : I will 

not permit any Member to raise the ques- • 
tion that was raised by Mr. Madhu 
Limaye and supported by Mr. K. N. 
Tiwari. I will not allow any Member. 
Nothing is being recorded. 

SOME HON. MEMBERS :0 

MR. DEPUTY·SPEAKER : There 
was no business for the hon. Member to 
raise this matter because it ' was disposed 
of by the Speaker. I am not going to 
re·open it. So for as teachers are concer· 
ned, the other day it was raised and 
some notice was taken by the Education 
Minister. The Minister of Parliamentary 
Affairs will convey the feelings expressed 
here to the Minister concerned. (Tnterup-
tions) 

Now, the hon. Minister. 

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND 
COMMUNICATIONS (SHRI SATYA 
NARA Y AN SINHA) : Mr. Deputy· 
Speaker, Sir, let me begin with express-
ing my grateful thanks to all the hon 'ble 
Members who have participated in the 
lively Debate on the Demands for Grants 
of my Ministry. It is but natural tbat for 
a Ministry like Information and Broad· 
casting which affects the masses there 
should have been both bricks and bou· 
quets. I have a reputation for liking 
everything that is fragrant. Naturally, 
bouquets are my first liking. 

SHRI GEORGE FERNANDES 
(Bombay South) Where is your rose? 

SHRI SATYA NARAYAN SINHA : 
But, I must hasten to add that bricks or 
bitter criticisms are something which I 
value most especially for the functioning 
of democracy. Besides, criticism keeps us 
aware of our short foils and shortcomings 
defects and deficiencies, so that 'efforts 
could be made to eliminate them and 
effect needed improvements. Critics are 
our best friends. In the words of philoso· 
pher saillt Kahir. 

"f.:R1i; fm"Ufliro;, qf;y;r ft\" 
~  I" 
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[Sbri Satya Narayan Sinha] 
The Information and Broadtasting 

Ministry aims at providing accurate and 
~  information in addition to a 
forum for discussion and education and 
wholesome entertainment. Ideals and 
achievements of national integration in 
the context of unity in diversity and 
healthy participation of the people in all 
nation building activities are disseminated 
throuah all the media units of this Mini-
stry. 

India has a culture which has its 
roots in the philosophy enshrined in the 
Vedas and the UJHlIIishads and the thou-
ghts and preachinp of our seers and 
sages over the centuries. New ideas and 
thouahts are welcome but, as Jawaharlal 
ji used to say, we have to have our roots 
in our history, civilization and culture, 
while experimenting with science and 
technology. Our mass media have to 
have an Indian orientation. We have to 
reach our people, more especially the 
youth, whom we will offer what is new, 
good and assimilable, along with what is 
old, tried and proven. 

I am keen that all the media units or 
this Ministry, which have contributed to 
enrichment of our cultural values,' should 
bCcome an effective means of strengthen-
ing or national integration while widen-
ina our intellectual and cultural horizons 
and helping in moulding us into a nation 
of seIC-respecting, self-reliant and respon-
sible citizens. 

My col1eague Shri I. K. Gujral has 
already ably dealt with many points 
raised by hon. Members. I wou Id try to 
reply to most or the remaining points. 

AN HON. MEMBER; Why not all? 

SHRI SATYA NARA VAN SINHA; 
Let me see, time permittm,. 

All our media units have a common 
approach to theie problems, and we try 
to associate State Governments and other 
organisations with various staacs of our 
planning and implementation. Within the 
Ministry also there is a unified approach 
and to give better shape to this, a Policy 
Planning Cell wiIl shortly be set up from 
within our existina resources. The Cell 

will also deal with traiJlins, research ~  
evaluation,-activities which have impor-
tant long-range benefits. 

I would like to refer in particular to 
the contribution that all the media units 
of the MinlsSfY are making to achieve 
the paramount objective of national inte-
grati!)n. 

Their activities in this sphere will be 
further intensified in tune with directives 
tilat the National Integration Council 
may give us rrom time to time. 

Now I come to the points raised by 
hon. members and some of the important 
cut motions. I start with Shri Inder 
Malhotra. He stated that the Depart-
mental Promotion Committees ror' pro-
motion in the Central Information Service 
rrom grade II to grade I and also from 
grade I to the junior administrative grade 
have not met for several years and ad hoc 
promotions have been made. This was 
because Inter se seniority of the officers 
who were in service on March I, 1960, 
and those who were recruited subsequen-
tly through UPSC was under examination 
in consultation with the Ministries of 
Law and Home Affairs at the instanee of 
the UPSC. I am glad to inform the 
House that the matter has now been set-
tled and the DPC's will meet shortly. I 
hope the hon. member is satisfied. 

In rcprd to Shri Snatak's and Shri 
Jadhav's comments about the exhibition 
of films on sex and violence, I appreciato 
much of what they had said. The loquir y 
Committee under the chairmanship 0 
Shri G. D. Khosla, ex-chief Justice Of 
the PuDjab High Court, is examiniq 
film censorship and improvement of the 
quality or films in depth. Seven or the 16 
members are MPs; their report is expec:-
ted to be submitted by June 30, 1969. We 
shall then be in a position to' take some 
effective steps in that direction. The pro-
posed Film Council will also go into im-
provement of quality. That will Jive us 
another authority to make improve-
ments. 

SHRI DHIRESWAR KALrrA 
(Gauhati) ; Who are the seYeII Mfa ? 
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SHRI SATYA NARAYAN SINHA: 
We have got the names here; they are 
from both Houses. 

Shri Prakasb Vir Shastri mentioned 
that a loan of Rs. 55 lakbs to PTI and 
anotber loan of Rs. 4 lakbs to UNI, two 
news qencies' working in Englisb, were 
given and said that compared to tbese 
substantial loans, only Rs. 50,000 had 

• been given as loan to a Hindi news 
agency. The facts however are that while 
Rs. 55 lakbs and Ils. 4 lakhs have been 
given as loaDS to PTI and UNI respecti-
vely, both the loans are interest bearing 
wbile tbe loan of Rs. 5 lakhs granted to 
Samachar Bharati is completely free of 
interest. 

SHRI S. M. Josbi (Poona) : What is 
the rate oC interest of the loans ? 

SHRI SATYA NARAYAN SINHA: 
Interest free in tbe case of Samachar 
Bharati. 

SHRI S. M. Joshi: I am talking of 
the otber two loans. 

SHRI SATYA NARAYAN SINHA: 
Out of this amonnt, Ils. 1-1/2 lakbs have 
already been disbursed. Grant of another 
substantial interest-free loan to Hindustan 
Samachar, another Hindi news agency, is 
under Government's active consideration. 

There was a comment by Shri Samar 
Guha that the Cbildren's Film Society is 
not functioniq effiCiently and that its 
administrative expenditure has increased 
disproportionatdy. The activities of the 
Society may be divided into two phases, 
from 1955-62 and Crom 1963 todate. In 
1962-63, the Society's revenues were Rs. 3 
Iakhs; in 1968-69, they were about Ils. 5 
1akhs. In 1962-63, tbe censored film Coot-
age produced by the Society was 18,000 
ft. while in 1968-69, it was about 25,000 
ft. The administrative expenditure of the 
Society this year approximates to oDly 
Rs. 10 lakhs as against Rs. 11,40,000 in 
1962-63. 

SHRI S. M. JOSHI : What about 
the irrellliarities ? 

SHRI SATYA NARAYAN SINHA: 

Tbus tbere bas been. a decrease in ex-
penditure and increase in output. 

Improvement of broadcasting is beinr 
done on tbe tecbnical and professional 
side. When India became free, we bad 
oDly 6 radio statioDS with a limited 
range. Today we have 66 radio stations 
witb mucb wider coverage. Our ultimate 
objective is that the wbole country should 
be covered by first-grade medium wave 
service so that even poor people can hear 
our programmes on a low-cost sets. To-
day such first grade medium service rea-
ches 7j per cent of the population. It is 
hoped that after tbe programmes includ-
ed in the Fourth Plan Draft have been 
implemented, we shall bave extended tbe 
coverage of tbe first-grade medium wave 
service to about 90 per cent of the popu-
lation. Several bon. Members have referred 
to the need for more efl'ective multi-
media coverage of the border areas and 
for strengthening our external services. I 
entirely agree witb tbem and would like 
to assure them tbat sucb schemes are 
among our higb priority programmes. 
My friend Shri Malbotra referred to the 
need for strengthening the Jammu station 
of tbe AIR. He will be glad to know that 
work on thtJ· project is already under 
way and a _e powerful transmitter is 
likely to be commissioned by the end of 
this year. Similarly a more powerful 
transmitter will be installed at Srinaaar 
and a new radio station set up at Lcb in 
Ladakkh during the Fourth Plan. Among 
other stations serving border areas I may 
particularly mention the station at Bhuj 
which is being strengthened and new 
stations at Suratiarh and Jodhpur ... 
(Interruptions.) 

.n 150 ;no ftm\It :' ~ ~ '1T'I" 
~~~~  

~~ ~ ~ '1ft" 
~~ ~ if'lft" lfiT1I" ~ 
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A powerful station has recently been 
commissinned at Dibruprh in Assam 
and a chain of five small stations is be-
ing set upjin NEFA. Under the scheme 
of cft'cctive coverage of border areas six 
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[Sbri Satya Narayan Sinha] 

transmitters have already been set up at 
Pasighat, Aijal, Teju, Calcutta, Jullundur 

. and Dibrugarh.' During the last thrcc 
years and work on 16 more transmitters 
is under way. 

.nm. .... m ~  : ~  
~  ~  ~ iI¥ ~ ttl 
~ ~ ~  1"-
~ ~ ~~~  

~~  ~ '1'1' 
~  
Proposal for Darbbanga is also there. 

Our external service problems are two-
fold. First we must have powerful trans-
mitters. Inadequacy of our resources im-
poses certain restraints here. The second 
difficulty is about the personnel for man-
ning the foregin language units in the Ex-
ternal Services divisi on of the AIR. Our 
Salary scales are not sufficiently attrac-
tive. We are trying to overcome these 
problems to the best of our ability. 

~ ~~  

~ ~  ~  'fiT 
~  sm: !fin' ~  

1ft 1ft ~ ~~  .rot ~ 
.m: IJlI1 '" m t? 

MR. DEPUTY SPEAKER I may 
say that it is not fair. 

Let the Minister reply uninterrupted-
Iy. 

SHRI S. M. JOSHI : What about 
those who had been recruited and Icft ? 

SHRI SATYA NARAYAN SINHA: 
In particular we hope to give adequate 
salaries to foreign language personnel. 

As the House is aware work on two 
super power medium 'wave transmitters. 
ODe at Calcutta and the other at Rajkot 
Is under way. This would enable us to 

extend medium wave coverage to South-
cast Asia and West Asia to a distaDce 
of about 2000-2500 kms at night and 
400-600 kms during the day time. In ad-
dition two powerful short wave transmit-
ters are proposed to be set up at Aligarh ... 

SHRI S.'M. BANERJEE (Kanpur): 
Why more during the night? 

SHRI SATYA NARAYAN SINHA : 
It is very obvious because it is a techni-
cal fact and a larger number of people 
listen; it is the peak hour also. It is com-
mon knowledge. 

The principal objective of our Ex-
ternal Services is to project India's image 
in foreign countries as a support for our 
foreign policy. Here AIR functions in 
close collaboration with the Ministry of 
External Affairs. The other objective is 
to :rcach:lndians living in foreign countries. 
Our main external services are a General 
Overseas Service in English and services 
in Urdu and Bengali. In addition, there 
are services in fourtccn languages and 
four more Indian languages • 

We arc conscious of our shortcom-
ings in this regard. 

Shri S. M. Joshi had referred to 
the inadequacy of our Chinese service. I 
agree with him that we are not perhaps 
doing all that is necessary to broadcast 
to China. We should also incr;casc the 
duration of our services to some count-
ries and organise broadcasts to countries 
like Japan and Russia which arc not . 
covered at present. We arc working on 
these lines and we hope that we shall be 
able to fill these gaps in the not too dis-
tant future. 

Shri Randhir Singh mentioned that 
our replies to criticisms and propaganda 
by our hostile neighbours were not suffi-
ciently strongly worded. The strong man 
that he is, he would like everything to be 
strong. It is true that a number of foreign 
countries continue to broadcast criticism 
of our cOuntry and leaders in abusive and 
vituperative language. For obvious reasons 
we cannot stoop to their low level. Our 
policy is to make objective and accurate 
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statements forcefully, and we b:live this 
is more effective in the long run. 

I welcome the demand for the ex-
Pansion of tele.1sion. The Delhi Centre 
has now a regular service and besides its 
school programme during the day-time, it 
televises one and a half hours' programme 
in the evening. It gives me great pleasure 
to announce that from the beginning of 
May, the evening programmes will be 
increased to two hours. We hope to in-
crease the duration of the programme 
further as resources permit. Plans for 
setting up a new mast for the TV centre 
have been approved. This will extend the 
service area to 60 to 80 kilometres. 

Gurgaon and other places will sea 
television now. A decision to set up a 
TV station at Srinagar has already been 
taken and the work is progressing. We 
hope that this station will be ready by 
the beginning of 1971. 

SHR! INDER 1. MALHOTRA 
(Jammu) : How much area will be cover-
ed? 

SHRJ SATVA NARAYAN SINHA: 
I cannot give the exact figure. In the be-
ginning it will not be very bis, but as 
we started in Delhi ... 

SHRI INDER J MALHOTRA: 
My question is whether this station will 
be· coverillS the whole of the valley at 
least. 

SHRI SATVA NARAVAN SINHA: 
I hope so. In addition, we propose that 
during the fourth Plan, TV stations 
should be set up at Bombay, Madras, 
Calcutta and Kanpur/Lucknow. 

Improvement of technical competence 
of All India Radio may, comparatively 
speaking, be a simple problem, depend-
ing upon availability of resources. The 
more chaUenging problem is to improve 
the quality of programmes. This power-
ful medium is expected to play a mean-
illSful role in support of nation-buildillS 
programmes. AIR has been cooscious of 
its responsibilities and whether it was in 
the field of agricultural development or 
family planning, youth prolf&DllDCS or 

literacy campaigns, promotion of natio-
nal integration or mobilising effort for 
implementation 0 f Five Year Plans, it has 
tried to play this role effectively. There 
is, however, always scope for doillS bet' 
ter, and we welcome sugessions for fur-
ther improvement. 

I thank hon. Members who have 
spoken appreciatively of our farm and 
home programmes. There are 20 such 
units at different stations. This number is 
proposed to be increased to 46 during the 
fourth Plan period. The programmes are 
formulated in consultation with specia-
lists in the Department of Agriculture 
and in certain areas the Agricultural Uni-
versities also playa vital role. These pro-
grammes have been very successful. 
About 85,000 letters were received last 
year by units of different stations. This 
will show how much interest our far-
mers are takillS in this prolflllllme. These 
are an indication of the involvement of 
the people in these programmes. The 
sugestians for further improvement and 
enrichment of these programmes which 
some hon. Members have made are wel-
come, particularly about introducing 
itemS regardillS Panchayats, as mention-
ed by Shri Randhir Singh, and eradica-
tion of untouchability. These will be 
given due consideration. 

Encouraged by the. success of Farm 
and Home programmes, we have decided 
to organise a similar service for smaD-
scale industries. This is another crucial 
sector of our economy where AIR can 
playa useful role by providing spoken 
word support to the development policies 
of the Govoernment of India and State 
Governments. It has, therefore, been 
decided that this programme will be 
started shortly on a pilot basis from our 
four Stations of A.I.R. 

Special Family Plants ni Units have 
been set up at 22 Station of A.I.R. They 
devise and produce at least 25.30 pro-
grammes a month. At other stations 
also, where these Units have not been 
set up, Family Planning items are broad 
cast regularly. 

AIR has always been g1V1111 impor-
tance to prDgrllmlDCS for yOUDS people. 
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[Shri Satya Narayan Sinha] 
Special youth programmes have formed 
a rqular feature of programme pattern 

,of AIR Stations. The problems of youth 
are highlighted so as to attract their 
attention and give them an increasing 
sense of participation in the adventure of 
building our nation. To quote a few ex-
amples. AIR Delhi broadcasts a proara-
mme entitled 'Under 25'. AIR Calcutta 
'Youth Speaks, AIR Calicut 'Yuvashak-
Ii' and AIR Trivandrum 'Yuvalokemi, 
and so on. In addiiion, information on 
a wide variety of subjeets such as the 
country's development programmes and 
schemes under the various Five Year 
Plans, National In togration, Sports, tbe 
Civil administration of the country and 
the problems facing us in social. econo-
mic and cultural fields are· discussed in 
these programmes. 

We, bowever, feci that it is very 
necessary to diversify these programmes 
so that the listening needs of tbe younger 
generation are more adequately met. 
Witb this end in view, a pilot project is 
expected to be started from Delhi Sta-
tion in the very near future. Under this 
scheme, one of the channels of Delhi 
Station will be utilised for programmes 
for students and youth in the age group 
15-30 years. Details of this scheme are 
being worked out. 

Several hon. Membe'rs bave spoken 
about tbe need for improving the service 
conditions of AIR employees. We have 
several categories of employees. There 
are engineering personnel, programme 
pcrscmnel and staff Artists. The former 
two categories are regular Govemment 
emplpyees, wbere as the latter are emp-
loyed on contract. All these categories of 
employees have problems relatina to tbeir 
service conditions. Tbey have been recei-
ving sympathic consideration of 
Government. Recently, a departmental 
Study Team bas examined tbe orpnisa-
tiona I pattern and staffing pOlicies of 
AIR. Most of the problems of staft' ar-
tists and programme personnel have been 
studied by this Team. Its report is under 
Government's active consideration and we 
hope two take final decisions in tbe near 
future. Those decisions will dispose of 
most of the demands tbat stall' artists and 
programme presonnel have been makina. 
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Problems of engineering personnel of 
All India Radio have also been studied 
and several decisions to improve tbe 
salary, structure and working conditions 
of certain categories of engineering per-
sonnel have been taken. 

Matters pertaining to other categories 
arc under Government's consideration. 
I! will not be correct to say tbat the stall' 
artistes bave not been given a fair deal. 
There conditions of service have been 
reviewed and improved from time to time 
Originally tbey used to be-I hope hon. 
Members will mark h~ e  on one 
y. ar's contract. Thereafter the period. 
of contract given at a time was increased 
to three years. In 1964 the period of con-
tract was furtber increased to five years 
at a time. In June 1968 anotber signi-
ficant step was taken wbereby the tenure 
of contract was cxtended up to 55 years 
in age with provision for extension up to 
60 year in special cases. Tbus in the 
matter of security of service tbey are now 
almost on a par with government ser-
vants. They have also been made eligible 
for all allowances wbicb are admissible to 
regular government servants and other 
benefits sucb as leave ... 

SHRI DHIRESWAR KALITA: 
Does the Song and Drama Division of 
tbe All India Radio come under this ? 

SHIH SATYA NARAYAN SINHA : 
Tbe questian about Song and Drama Divi-
ston was replied here by my colleague Ibe 
other day. 



273 D. G. (Min. VAISAKHA I, 1891 (SAKA) In/. & Broodcasting) 274 

MR. DEPUTY-SPEAKER : May 
I request the hon. Minister not to yield; 
otherwise this will go on like this. 
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The Government servants are Cull time 
servants. These artistes are having all 
the benefits which the government servants 
get and at the same time they are not full 
time Government servants whereby they 
can have tbeir side business and do any 
thinl they like. 

~ ~  ~~ 
~  1Il mrf'" 'l'0IQ t I ~ 
~~ Vl'OI' ~ ~ IIiT ~ ~ 

~  

MR. DBPUTY-SPEAKER 
would request hon. Members not to inter-
rupt like this. Let tbe Minister reply. 

If hon. Members persist in their interrup-
tions I will have to order that nothinl 
will SO on record. After the Minister 
has completed his reply and if there is 
time with tbe permission of tbe Chair' 
hon. Members may put their questio_ 
I am not promisins anythiug now. 

~~  ~~~ 
~  . 
tit ~  fa( ~  ~ 
~~~ t. '1111' ~ IIil z)Rt 
~  

SHRI ~  NARAYAN SINHA: 
Sir, I w ..... tbat they are also diP-
ble for all alfOwances wbich are admissible 
to regular government servants and other 
benefits sucb as leave, medical aid, travel 
concessions, advance for purchaee of motor 
cars, scooter. radios etc. As in the case 
of contract officers they were also made 
eligib Ie for contributory provident fund in 
lieu of Ifatuity which was admissible to 
them before October, 1964. Their fee 
scales have also been revised upwards 
several times--once in May 1947, apin 
in 1949-50. for a tbird time in 1960 and 
finally in 1964. In this resp.ct tbey would 
appear to have received as fair a deal as 
governmcnt servants in comparative srades 
. if not better in some cases. For instance. 
to quote a few example, prior to 1964 the 
minimum and maximum emoluments of an 
announcer were Rs. I SO and Rs. 436 per 
month respectively. Today they have 
been increased to Rs. 410 and Rs. 770 per 
month respectively. Similarly, in the 
case of producer the minimum and maxi-
mum emoluments prior to 1964 were Rs. 
4SO and Rs. 800 per month respectively. 
After 1964 they were increased to 
Rs. 683 and Rs. 1,075 per month res-
pectively. The chief producers, who 
received a minimum and maximum of 
Rs. 1,000 and Rs. 1,100 respectively be-
fore 1964, now receive Rs. 1,298 as' the 
minimum and Rs. 1,625 as the muimum. 
Similar increases have been given in the 
case of all catesories of staff artistes. 
Time would not permit my giviug all the 
details of revision of fee scales here. 
Analysis of the information on the sub_ 
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ject would, however, show that substan-
tial increases in fee scales of staff artists 

. have been given during the last ei&ht 
years. 

Several hon. Members have referred 
to certain aspects of the discussion pro-
gramme of AIR. As the House is aware, 
breaking away from the earlier traditions 
of avoiding controversial subjects, AIR 
has been regularly organising discussions 
and talks on controversial subjects. Sub-
ject to the observance of the code, AIR 
has been inviting people of different sha-
des of opinion to discuss matters of cur-
rent interest freely in its programmes like 
SpoIl/gill, Current Affairs etc. In these 
programmes even opinions cri tical of 
aovernment policy have bec;n expressed 
many a time. Our policy..la-been that 
all points of view should 'V' allowed to 
be expressed. 

In this connection, reference was 
made in the course of the debate to talks 
broadcast in the series Spoll/ghl on 10th 
and 12th April 1969. The subject-matter 
of these talks was Bengal Bandh. In the 
talks on the 10th April a point of view 
critical of the role of the West Bengal 
Government was ell.pressed. The opposite 
point of view was expressed in the talk 
on 12th April. We have received criti-
cism of both these talks from different 
quarters. We would request critics to 
take note of both these talks before mak-
ing up their minds. 

I would, however, concede that im-
balances do occur from time to time, 
although every effort is made to correct 
. them whenever they come to our notice. 
At the same time, we are of the view 
tbat free discussion is necessary for the 
development of democratic institutions in 
the country and also that All India Radio 
should play its role in this. 

Still, 1 would not say that the pattern 
of Spotlight is fixed for all time. In the 
light of criticism and suggestions which 
we have received we are considcrina a 
change. Our thinking is that instead of 
putting two views on a controversial 
subject on diffCl'Cnt days, both viewpoints 
should be presented in the same program-
me of the day. 

My hon. friend, Shri Prakash Vir 
Shastri, made a reference to AIR not 
notiCing in its news bulletins the-address 
which the hon. Speaker had given to the 
Rotary OUb. I have looked into the 
matter. The address of the hon. Speaker 
was mentioned in Hindi and English news 
bulletins at 6.33 and 6.40 a.m. on the 
14th March. It was also mentioned in 
the Hindi news bulletin at 8.00 a.m. and 
in all regional languages bulletins in the, 
morning. It could not, however, be re-
peated in the 8.15 a.m. English bulletin 
because of heavy news fall which came 
from Pakistan that day. 1 may assure the 
House that there was no question of 
anybody having deliberately omitted this 
item. The contents of a news bulletin de-
pend on the arrival of fresh news, and as 
this comes in, older items are omitted 
from subsequent bulletins. 

J would take this opportunity to as-
sure you, Sir, and the House that 1 yield 
to none in my regard for the Chair. It 
will continue to be my constant endeav-
our to ensure that nothing is done by my 
Ministry, or by anybody working in my 
Ministry, or in any media unit which may 
by any stretch of imagination, be cons-
trued as disrespectful to the Chair. 

Some friends have referred to AIR 
having played up the Congrees Party 
during elections. This is not so. 

SHRI GEORGE FERNANDES: It 
is so. 

SHRI SATYA NARAYAN SINHA: 
We will agree to di1fer. 

News items about Parliament and 
State Assembly elections are invariably 
reported irrespective of, the winning or 
losing party. Elections to local bodies 
are, however, noticed in the news bulle-
tins of All India Radio according to their 
news value and the size and importance 
of the place. 

In such matters Government's view 
has been that editorial discretion should 
be allowed and upheld as it is done with 
correspondents of newspapers. 

I am glad to note the sllflCl\ion for 
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exlcDsion oC commercial service oC AIR 
to other centres. This service was started 
Crom Bombay, Poona and Nagpur on 1st 
November, 1967 and from Calcutta on 
15th October, 1968. This service has been 
extended to Delhi and MadrasjTiruchi 
from the current month. We hope that 
duriDg the Fourth Plan, we shall be able 
to extend this service to other major 
commercial centros in the country. The 

• estimate of annual income from the four 
Stations where Commercial Service has 
already been introduced is about Rs. 170 
lakhs. This figure will go up when the 
Commercial Service is extended to other 
parts oC· the country. In this coon:ction, 
it may be relevant to mention that at 
present there are about 93 lakhs sets in 
the country and the income accruing 
from licence Cee is of the order oC Rs. 13 
crores. 

.n '0 '0 ~ (qr.fi): VoI'-
~  

SHRI SATYA NARAYAN SINHA: 
There may be many. We have not been 

. able to detect all oC them. We are trying 
to detect them as far as possible. 

Several Hon'ble Memben have, in 
the course of the debate, referred to the 
recommendations made by Chanda Com-
mittee on Broadcasting and T.V., aDd 
particu1arly those relating to the setting up 
of two autonomous corporations for sound 
broadcasting and television. 

The Chanda Committee had made, 
in all, 219 recommendations. Out of 
these, Government has already taken a 
final decision on as many as 198 recom-
meDdations. These include 156 recommen-
dations which have been accepted, 28 
which have been accepted with modifica-
tions and 14 which have not been accep-
ted. This leaves us with 21 recommenda-
tions, and these relate to the establish-
ment of two autonomous statutory 
corporations. 

I concede that there has been some 
delay in takiDa a fina1 decision on this 

e ~ The House wiD appreciate tbat 
these are very important issues particu-
larly in the present context and whatever 

decision Government· may take will have 
far-reaching implications. Government 
will take a final decision having regard 
to all aspects of the matter. 

Some Hon'ble Members have relfered 
to the role of All India Radio in the 
development of Hindi, our national 
language. I can say with confidence that 
AIR is doiDg a great deal in furtherance 
of the national policy. There is a 
Soochna Aur Parsaran Hindi Sa/ahakar 
Samiti attached to the Ministry with 
which many Members of this House are 
associated. Shri Ramdhari Singh Dinkar 
Hindi Adviser to Government of India 
is also a member of this Committee and 
his valuable advice and lUidancc has 
been very helpful to the Ministry. This 
Samiti adviCes the Ministry about the 
implementation of the language policy 
of the Government of India by all media, 
and A.I.R's plans and programmes have 
been prepared havinll due regard to this 
advice. 

AIR broadcasts in the Home Services 
Programmes in all national languages men-
tioned in the Constitution and also in 
En8lish, Nepali, Tibetan, Bhutanese and 
Sikkimese. In addition, programmes are 
broadcast to a limited extent in the various 
regional dialects and also tribal languages 
and dialects. The main languages oC the 
stations are the languages of the 
respective regions in which the Stations 
are located, but where adequate number 
oC channels are available, they are utilised 
to cater to the needs of minority languages 
also. 

Stations in Hindi speaking areas 
broadcast a large variety of programmes 
in Hindi. Up to 93 % of the program-

. mes Crom these stations are in Hindi. 
The proportion oC programmes in English 
from these stations is very low and the bUlk 
oC this is accounted for by English ncws. 

The stations in the non-Hindi speak-
ing areas also broadcast some Hindi 
programmes. All Stations of AIR 
including those in non-Hindi areas relay 
two main Hindi news bulletins. Teachinll 
oC Hindi has also been introduced at 
some stations in nOD-Hindi speakinll arees 
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and this scheme will be extended to more 
stations in non-Hindi areas. 

The SoochfIQ AUf ~  Hindi 
Samitl has recommended that e ~ in 
non-Hindi lanauaaes should be intro-
duced at Stations situated in the Hindi-
speakina: areas. This is beiDa done, and 
some stations in Hindi·speaking e ~ 
have already started broadcasting lessolls 
in non-Hindi Ianauages. 

SURI S. XAVIER (Tirunelve1i): 
You introduce Hindi items in non-Hindi 
areas and it is a punishment to those 
people who do not know Hindi. 

SHRI SATYA NARAYAN SINHA: 
That is done with a view to having 
national integrations. 

While we are conscious of our res-
ponsibilty in the sphere or development 
or Hindi as our National language, 
development of other Indian languages 
is not ignored. Bulk or. the prOlfllmmes 
from stations in non-Hindi speaking 
areas is in the regional Ianauages. There 
proportion goes upto 80 per cent of the 
prop-ammes of these stations. 

Some hon. members have raised a 
few other points in the course of the 
debate and I would like to refer to some 
of them briefly. Shri Snatak suggested 
that Hindi Correspondents should also 
he sent alona with V.l-P.s when they 10 
abroad. This is already beina done. 
Press parties which accompany the Prime 
Minister and President on their visits 
abroad include representatives of Hindi 
newspapers and also of Hindi news-
allCllCies• 

My friend, Shri Prakash Vir Shastri, 
referred to A.I.R. usina EnJIish lessons 
JII"CPBled by the B.B.C. My Ministry 
will look into the matter in detail and 
see wbat can be done. 

My friend, Sbri Samar Guba, gave 
espression to his anprehension that the 
nc:ords pertainina to Netaji Subhash 
OJandra Bose's speeches and activites 
of the AzIId Hind Fauj might be destro-
yed. What we ate doina is that the 
records of the Monitorina 0I&e for the 

last 30 years are boina examined with a 
view to wcedinl out unwanted meterial. 
In the course of this examiaation, all 
important meterial which has a hearing 
on the work of the Azad Hind Fauj and 
particularly speeches and work of Netaji 
Subhash Chandra Bose will be co1lecled 
and preserve4. 

A reference was made to the low-
power station of A.l.R., Mathura. 11 
is correct that Mathura is a weak station 
but Braj lanauage programmes are DOt 
broadcast from Mathura alone; they 
are also broadcast from Delhi both on 
medium wave and short wave. 

A demand for recitation of Ved 
Mantras on All India Radio was also 
made. In this connection, I 'would like 
to invite the attention of the Hoose to 
the Vandhana Programme of A.I.R. in 
which devotional music of all religions 
and denominations in the country is 
broadcast regularly. I personally think 
that this programme is spiritually eleva-
tiJll, and is One of the beslitems broad-
cast by the All India Radio. 

A point about inviting M.P'. for 
giving talks on A.l.R. was also made. 
I shall look into this matter. 

We welcome fresh ideas and I may assure 
the House that the suggestions that may 
be received form time to time for 
iDjecting new vigour into this orgaDisation 
will be welcome and will receive our 
most sympathetic consideration. 

We attach great importance to objec-
tive resean:h. In our effort to improve 
the quality of progrunmes aad to keep 
them attuned to listeners' demands and 
tastes, we are guided by the work of 
Listener Research Organisation. This 
has been in existenc:e for a Iona time ; it 
was strenathened iD the year 1965-66, 
and is proposed to be stl'CDlJlhelled 
further during the Fourth Plaa· as part 
of the Policy Planning ceU. We are also 
considering proposals for enIistina the 
support on Natiooal Sample Survey for 
our iiateDer research projectt. 

I share the concem voiced by some 
ho,n. IDItmbers regardi .. foreip inBueDt:CI 
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in infomation media. I would Hto to 
repeat a point I made the other day 
durina Question Hour that the facts 
should be thoroughly probed preparatory 
to corrective action. The Home Ministry 
are already looking into this and we shall 
fully cooperate with them. 

I would like to conclude my speech 
.on a note of cheer. Chaudhuri Randhir 
Singh and Shri Prem Chand Verma have 
drawn my attention to the. question of 
reduction of postal tariff for the small 
newspapers. Though it does DOt COIIcem 
directly this Ministry, I would like to 
inform the House that I have pleaded 
their case with the Deputy Prime Minister 
with all earnestness at my command and 
I hope that he will make a statement 
while replyina to the debate on the 
Finance Bill which will give satisfaction 
to all the members and h~ other persons 
conc:erned. 

At the end, before I take my seat, 
I would like to say that, in spite of my 
best efforts. in the short time at my 
disposal, it was not possible for me to 
say what I wanted to with reprd to the 
remarks made by all the members and 
in many of the Cut Motions.. But I can 
assure the House that we shall look into 
all of them aud whatever is feasible and 
practical within our ~ resources 
will be given eft'ect to. 

Some Hon. Members .oSII 

MR. DEPUTY-SPEAKER: I have 
already said 'no'. The hon. Minister has 
tried to reply to every point raised. He 
has also given an assurance to the House 
that whatever POint he could not cover. 
he would personally look into them. 

1S.00Hoan. 

I will not put all the Cut Motiona 
toaether to the vote of the HOUIC. 

All 1M cu, Mo,ions IHN put lIIId 
Nqalired 

MR. DEPUTY -8PEAnll: I will 
now put the Demands to the vote of 
the House. 

The question is : 

''That tbe respective suins not ex-
ceeding the amounts shown in the 
fourth column of the order paper. be 
granted to the Plaident. to comp/"," 
1M sums "ecessary 10 delray the 
charges that will come in course of 
payment during the year ending the 
31st day of March, 1970, in JapeCt 
of the heads of demand. catered in 
the second column thereof IIPinst 
Demands Nos. 62 to 64 and 122 
relatina to the Ministry 0 f Informa-
tion and Broadcasting". 

nil Lok Sahba dividd. 

Division No. 14J AYES [1S.03 m. 
Agadi. Shri S. A. 
Ahirwar. Shri Nathu llam 
Bajpai, Shri Vidya Dhar 
Barua, Shri Bedabrata 
Basumatari Shri 
Besra, Shri S. C. 
Bhanu Prakash Sinah. Shri 
Bhasgava, Shri B. N. 
Chatterji, Shri Krishna Kumar 
Chaturvcdi, Shri R. L. 
Chaudhary, Shri Nitiraj Sinah 
Dalbir Singh, Shri 
Dasappa. Shri TulsidaS 
Desai, Shri Morarji 
Deshmukh. Shri Shivajirao S. 
Digvijai Nath, Shri Mohar,t 
Dixit, Shri G. C. 
Gajraj Sinlh Rao. Shri 
Gupta. Shri Lakhan Lal 
Jaipal Singh. Shri 
Jamir, Shri S. C. 
Kamble. Shri 
Kasture. Shri A. S. 
Katham. Shri B. N. 
ICesri. Sbri Sitaram 
Krishna, Shri M. ll. 
Kushok Bakula, Shri 
Laskar. Shri N. ll. 
Lutfal Haque, Shri 
Maharaj Singh. Shri 
Mahids. Shri Narendra sm,h 
Malhotra. Shri, Inder J. 



283 (D. G. Min. 

Marandi. Shri 
Mishra. Shri Bibhuti 
Mrilyunjay Prasad. Shri 

, Murti. Shri M. S. 
Palchoudhuri Shrimati I1a 
Pandey. Shri K. N. 
Pandey. Shri Vishwa Nath 
Panigrahi. Shri Chintamani 
Poakai Haokip. Shri 
Partap Singh. Shri 
Parthasarathy. Shri 
Patel. Shri Manubhai 
Patn. Shri Deorao 
Prarnanik, Shri 1. N. 
Rap Ramaih. Shri 
Raj Deo Singh. Shri 
Raju. Shri D. B. 
Ram Sewak. Shri Chowdhary 
Ram Swarup. Shri 
Randhir Singh. Shri 
Rao. Shri Thirumala 
Raul, Shri Bhola 
Rohalgi. Shrimati Sushila 
Sadhu Ram. Shri 
Saipl. Shri A. S. 
Saleem. Shri M. Yunus 
Sanghi. Shri N. K. 
Savitri Shyam. Shrimati 
Sayeed. Shri P. M. 
Sayyad Ali. Shri 
Sen, Shri Dwaipayan 
Sen. Shri P. G. 
Selhuram&n, Shri N. 
Shah. Shri Manabendra 
Shambhu Nalh. Shri 
Sharma, Shri MadhoI&. 
Shashi Bhushan Shri 
Shoo Narain, Shri 
Shinde, Shri Annasahib 
Shinkre. Shri 
Shukla, Shri S. N. 
Singh. Shri D. N. 
Sinha, Shri Satya Narayan 
Snatak, Shri Nar Deo 
Supakar. Shri Sradhakar 
Swaran Sinah. Shri 
Tiwary. Shri K. N. 
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Uikey, Shri M. G. 
Verma. Shri Prem Chand 
Virbhadra Sinllh. Shri 
Yadau.Shri Chandar Ieet 

NOES 

Amal. Shri D. 
Atam Das, Shrl 
Banerjee, Shri S. M 
Behera. Shri Baidhar 
Bhqaban Das. Shri 
Bramhanandji. Shri 
Brij Raj Sinlh-Kotah. Shr! 
Chauhan Shri Bharat SiDgh 
Daschowdhury. Shri B. K. 
Deb Shri D. N. 
Deb, Shri K. P. Singh 
Deo, Shri R. R. Sinlh 
Fernandes, Shri Georse 
Ghosh, Shri Ganesh 
Gopalan, Shri P. 
Gowd, Shri Gadilinaana 
Goyal, Shri Shri Chand 
Haldar. Shri K. 
Iai Sinah. Shiv 
Iha. Shri Shvai Chandra 
Ioshi, Shri S. M. 
Kalila, Shri Dhireswar 
Khan. Shri. Ghayoor Ali 
Khan, Shri Zulfiquar Ali 
Kisku. Shri A. K. 
Kolhari. Shri S. S. 
Lobo Prabhu. Shri 
Majhi, Shri Mahendra 
Manplalhumadam, Shri 
Modak. Shri B. K. 
Mohamed Imam. Shri 1. 
Naik, Shri G. C. 
Nail", Shri N. Sreekantan 
Nayanar. Shri E. K. 
Nihal Singh, Shri 
Patel, Shri 1. H. 
Ray, Shri Rabi 
Saboo, Shri Shri Gopal 
Satya Narain Singh. Shri 
Sharma. Shri Narain Swamp 
Shastri. Shri Ramavatar 
Tapuriah. Shri S. K. 
Xavier. Shri S. 
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MR. DEPUTY-SPEAKER : The 
result· of tbe division is: Ayes; S3 : 
Noes : 43. The motion is carried. 

11Ie motion was adoptu. 

[11Ie Motion 0/ DemDnd. for Grants 
which were adopted by the Lok-SOOha, are 
reproducu below-Ed.] 

DEMAND NO. 62-MINISTRY OF 
INFORMATION AND BROAD· 

CASTING 

''That a sum not exceeding Rs. 
19,52,OOO be granted to the President 
to complete 1M sum necessary to -de/ray 
the charge which will come in course of 
payment durins the year ending the 31st 
day of March 1970, in respect of ministry 
of Information and Broadcasting." 

DEMAND NO. 63-BROADCASTING 

"That a sum not exc:eedinS Rs. 
9,93,82,000 be granted to the President 
to complete the sum necessary to defray 
the charges which will come in course of 
payment during the year end ina the 31st 
day of March 1970. in respect of 'Broad· 
casting.' 

DEMAND NO. 64-0THER REVE-
NUE EXPENDITURE OF THE MINI-
STRY OF INFORMATION AND 

BROADCASTING 
''That a sum not exceeding Rs. 

5,39,S1,OOO be granted to tbe President 
to complete the .um "eces.ary to defray 
the charges whicb will come in course of 
payment during the year ending the 31st 
day of March 1970, in respect of Other 
Revenue Expenditure of the Minis1t7 of 
Information and Broadcasting." 

DEMAND NO. Ill-CAPITAL OUT-
LAY OF THE MINISTRY OF IN-
FORMATION AND BROADCASTING 

"That a sum not exceeding Rs. 
4,31,70,000 be granted to tbe President 

to complete tM .um necesltJry to de/ray 
the charaes which will come in coune of 
payment during the year ending the 31st 
day of March 1970, in respect of Capital 
Outlay of tbe Ministry of Information and 
Broadcasting." 

15.05 brio 

MINISTRY OF DEFENCE 

MR. DEPUTY SPEAKER: The 
House will now take up dircussion and vot-
ing on Demand Nos. 1 to 5 and 101 relat-
ing to the Ministry of Defence for wbicb S 
hours have been allocated. 

Hon. Members present in tbe House 
who are desirous of moving their cut 
motions may send slips to the Table within 
15 minutes indicating the serial numbers 
of the cut motions they would like to 
move. They will be treated as moved if 
they are otherwise admissible. 

DEMAND NO. I-MINISTRY 
OF DEFENCE 

MR. DEPUTY·SPEAKER: Motion 
moved : 

''That a sum not exceeding Rs. 
1,47,58,000 be granted to the Pesident to 
complete the sum necesltJry to defray the 
charges which will come in course of 
payment durins the year ending the 31st 
day of Marcb. 1970, in respect of 'Minis-
try of Defence ... 

DEMAND NO.2-DEFENCE SERVI-
CES EFFCCTIVE-ARMY 

MR. DEPUTY-SPEAKER: Motion 
moved ; 

That a Sum not exceedinl Rs. 
6,45,45,54,000 be granted to the President 
to complete the sum necessary to defray 
the charges which will come in course of 
payment during tbe year ending the 31st 

·Tbe followilll Members also recorded their votes :-
A YES : Sbri J. K. Cboudbury, Dr. D.S. Raju and Sbrimati Sharda Mukerjee. 
NOES : Salwasbri Samar Guha, Ishaaq SambbaJi, Mohammed Ismil, Ranjit SiDjlb and 
Bberi Sanker Sharma. 


